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1
"lN THE NATIONAL GREEN TRIBUNL PRlNCIPAL BENCH; 

NEW DELHI 

EXECUTION. APPLICATION NO. 04 OF 2026 

IN 

OIUGINAL APPLICATION NO. ~Sf ·OF 2025 

IN THE MATTER OF:-

Saranj i.t S:ingh Padda ...... Applicant 

Versus . 

State of Pu~jab:& Ors. . ..... Respondents 

REPORT ON BEHLAF OE RESPONDENT NO~ s-~ (MUNICIPAL 

• CORPORATION AMRITSAR} 

1, Bikrairijit Singh Shergill fAS, Commissioner, MunicJpir Corporation 

Amritsar, do hereby, solemnly affirm and state as tinder that r am the 

Commissioner of Respondent No. 3 (Municipal Corporation-Amritsar), at:C­

Block, RanjirAvenue, Amritsar, Punjab- 143001. 

IT IS MOST RESPECTFULLY SHOWETH: 

1) It is submitted that Mis ASR. Smart City Private limited (SPY of M/s 3R 

management Limited) is currently utilizing tliis space as mete 'transfer 

station' (i.e., small waste coliectors' pickup vehicles, dkshaws bring waste 

collected from locality and then the said waste ·is loaded into trucks and 

Dumper using the JCB at the site 'in question Which is thereafter transferred to 

" • 

the 'dump site'). ~' • 

2) It is submitted. that no MSW was burnt on the said site by MC Amritsar as 

dispose of the municipal solid waste as mentioned by the applicant, rath 

field staff of Municipal Corporation Amritsar regularly inspect the site in 
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2r 
question as well o,tber areas ofJhe city to pheck and control any such incident 

if found a11d C:hanans are also issued fo this regard • 

. 3) It i~ submitted that the said fire incident as· ·averred by the Applicant was 

accidental and was controlled after'that rtonc of the fire incident happened at 

the site .. 

4) The mentioned ,land is utilized by the con_cessionaite as transfer station and 

the waste collected in mini tippers c1re transferred into big tipp~rs and send ·to 

processing/ dutnp'ing sit~ on _daily basis. (Geo~Tagged photographs of said site 

after disposal of waste is atta,ched as Annexure R~l}. 

5) That it is submitted that Regular inspections are being done ifany case of fire 

incident is found which,is later controlled and ifany-person is found guilty for 

open burning of waste the challans are issued. Few instances have been 

reported and taken note by the MC Amritsar where certain private individuals 

have put Msw at site on fire in order to extract metals/scraps from the waste 

and challans have also been issued by the Answering Respondents in this 

regard. 

6) It is submitted that MC Amritsar takes strict action against the persons 

responsible and till date in present financial year total number of 246 challans 

has been issued including littering, use of single use plastic and open burning 

o( waste (A copy of challans issued in burning incidents have been annexed 

as Annexure R-2). 

t 
i* 

VERIFICATION: ~ 

.....:::·~---

~ 

q 
DEPONENT 

Commissioner 
Municipal CofPOratfon 
Amritsar 
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3I 
I, Bikramjit Singh Shergil1~ IAS, Cortunissioher, ,Municipal Corporation Amritsar, 

state as under ·that I atn the Comrriis's'iohct of Respondent No. J (Municipal 

Corporation Arnritsar), at C-Block, R~nj it Avenue, Amritsar, Punjab - 14300 I and 

I do hereby, solemnly ntlirm .a11d verify t~~t, the contents of the above Affidavit are 

ttue and correct to my kfto\Y;l,edge:as derived .fi:qm-th~ qfficial feCotd. No part of the 

above,affidaviHs false and;nothing material N1s been kept concealed or suppressed 
. .,. . " ( .. 

therein. 

Verified at Amritsar on this ~;) )'\ ~ day of'Aptil; 2026. 

.\:: 

DEPONENT 

Commissioner 
Municipal Corp0ration 
Amritsar • 

~n&. ..... -... • . . 
,,,. 
1· 
• .J 

"'::i~~1rv n- •. i; . . J :t ..,.,,.l , .1-.. ...... ~· ( ,. 

- .,_ ..... '' . ,.,, !,,,1 i,,....!. 

- 2 • Plt}026 ,j 
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ANNEXURE R-1 4
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ANNEXURE R-2
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